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BEFORE THE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 993 OF 2024

IN THE MATTER OF:

IN RE: NEWS ITEM TITLED “PACKAGE WHERE HAS THE
PLACTIC WASTE DISAPPEARED” APPEARED IN THE TIMES
OF INDIA DATED 30.07.2024

STATUS REPORT ON BEHALF OF RAJASTHAN STATE
POLLUTION CONTROL BOARD (RSPCB)

MOST RESPECTFULLY SHOWETH:

1. The Ministry of Environment, Forest & Climate Change
(MoEF&CC) has notified Plastic Waste Management Rules, 2016,
in exercise of the powers conferred under sections 3, 6 & 25 of the
Environment (Protection) Act, 1986 vide Notification No. G.S.R
320 (E) dated March 18,2016. |

2 Tt is submitted that Guidelines for Extended Producers
Responsibility (“EPR”) for Plastic packaging were notified by
MOoEF&CC on February 16, 2022 as Schedule-11 of the Plastic
Waste Management Rules, 2016.

TA’?)'A per Section 6.1(a) of the EPR Guidelines, "The following
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(i1) Importer

(iii) Brand owner (BO)

(iv) Plastic Waste Processor engaged in (a) recycling, (b) co-
processing (c) waste to energy, (d) waste to oil, and (e) industrial

composting.

4. As per section 10.1 of the above Guidelines, "The Producers,
Importers & Brand Owners shall have to register through the online
centralized portal developed by Central Pollution Control Board
(CPCB). The certificate of registration shall be issued using the

portal.

5. CPCB has developed the Centralized EPR portal for registration of
Producers, lmporters and Brand-owners (PIBOs) & Plastic Waste
Processors (PWPs) that has been formally launched on April
05,2022.

6. As on 04.12.2024, total number of 588 PIBOs (208 Producers, 348
Importer and 32 Brand Owners) and 133 Plastic Waste Processors
(PWPs) has been registered on centralized EPR portal in

Rajasthan.

7 CPCB has issued letters to department of Industries/State
Authorities dated 06.03.2024 (annexed as ANNEXURE - A) to
provide the list of industries involved in introducing/processing of

plastic packaging under their jurisdiction and to further ensure that

/\inod Verria org liance of the PWM Rules, 2016, as amended.
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8. RSPCB has also issued letters to Industries & Commerce
Department, Jaipur dated 03.04.2024, 30.05.2024 & 02.12.2024
(annexed as ANNEXURE - B) to provide the list of industries
involved in introducing/processing of plastic packaging and to
further ensure that all such entities register themselves on the
centralized EPR portal in compliance of the PWM Rules, 2016, as

amended.

9. RSPCB has also organized several events to inform and spread
awareness PIBOs and PWPs to ensure compliance of PWM Rule,
2016 and register themselves on the centralized EPR portal in
compliance of the PWM Rules, 2016, as amended.

Rajasthan State Pollution Control Board (RSPCB)
Through Officer In-Charge (OIC)

Through its Advocates \@M\//(

(Nishant Awana)

For NMA Law Chambers

Advocates

A-320, 1* Floor, Defence Colony, New Delhi - 110024
011-35550654, +91 7838760760
mail@nmalawchambers.in
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BEFORE THE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 993 OF 2024

IN THE MATTER OF:
IN RE: NEWS ITEM TITLED “PACKAGE WHERE HAS THE
PLACTIC WASTE DISAPPEARED” APPEARED IN THE TIMES
OF INDIA DATED 30.07.2024

AFFIDAVIT

I, Saasn| ,B/0 Shri KHINAR QNg i aged about 4¢ years, working as
THOODRAK )' RulkDduk_

QI X Gle-Ewnkk, Rajasthan State Pollution Control Board (RSPCB),

with its office at JHMPUR , presently at JIA| PU R , do hereby

solemnly affirm and declare as under:

1. I am the Officer In-Charge (OIC) for Rajasthan State Pollution
Control Board (RSPCB) and, in such capacity, am duly authorized
and competent to depose vide the present affidavit. I am well versed

with the subject.

2. I state that I have gone through the accompanying Status Report that

/ Vinod Veima
Advocate kal@W
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f 7-false and nothing material has been concealed therefrom.
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Legal submissions made are on the basis of legal advice received by
me and believed to be true.
DEPONENT
udhery
i 0“ A9)
Sh ?\’\as o B ENE
VERIFICATION:
AN
Verified at Demon this 3™ day of December, 2024 that the contents

of my affidavit above are true and correct to my knowledge and belief

on the basis the records maintained by the RSPCB. No part of it is

8 —

DEPONENT

false and nothing material has been concealed there from.
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File No. CP-20/139/2021-UPC-lI-HO-CPCB-HO Date: 06.03.2024

To,
Director/ Commissioner,
Department of Industries / State Authontles
(All States/UTs ~ As per list)
\/,Sub: - Registration of Producers Importers, Brand owners & Plastic
Waste Processors as per Plastic Waste Management Rules, 2016
\ as amended - reg-
SirlMadam,

\

Central Pollution Control Board (CPCB) has developed the Centralized

EPR Portal for Plastic Packaging for implementation of Extended Producer

Responsibility (EPR) in accordance with the Guidelines on Plastic Packaging
issued vide MoEFCC's Fourth Amendment to PWM Rules, 2016 dated February

i6 2022 (Annexure [).

As per the clause 6.1 of the EPR gutdehnes Producers, lmporters Brand owners
(PIBOs) who introduce’ plastic packagmg in the market and Plastic waste
processors (PWPs) (recycling, co-processing, waste to energy, waste to oil, and
inclustrial composting) have to register on the EPR portal.

Till date, 36228 PIBOs (Producers: 3988, Importer: 29807 and Brand Owner:
2433) and 2351 PWPs have been registered on the centralized EPR portal.
Further, it has been observed that several such PIBOs/PWPs are continuing with
their operations without obtaining registration on the Centralized EPR Portal,
which is in violation of Plastic \WWaste Management Rules, 2016, as amended.

Further, vidé order dated 01.03.2024 in the matter of CWP No. 2369 of 2018
titled ‘Suleman and others vs. Union of India’, the Hon'ble High Court of
Himachal Pradesh made the following observations (Annexure I1).

‘However, we find that very few industries have been registered and, therefore,
have impressed upon her to collect the relevant data of the industries registered
in the various States and U.T.s from the relevant authorities, so that industries
falling under the PWM Rules essentially get registered under the PWM Rules,
2016, be it with the Central Pollution Control Board or else the respective State
Pollution Control Boards, as the case may be. The Officer has assured us that the
neediul shall be done before the next date of hearing”

bk

Contd.

feror srom’ gl orelw R, Toeeit-110032
Parivesh Bhawan, East Arjun Nagar New Delhi - 110032
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In view of the above, it is requested a list of allsuch entities ‘involved in
introducing/processing of plastic packaging into the market may be provided to
CPCB along with their address and email. It is further requested to ensure that all
such entities register themselves on the centralized EPR portal in compliance of
the PWM Rules, 2016, as amended. The aforementioned information be provided
to CPCB within 10 days, to enable us to take further necessary action.

The matter be taken on priority being compliance of the Hon'ble High Court order.,

This issues with approval of Competent Authority,

Yours sincerely,

Dy

: . (Divya Sinha)
* Director & In charge, UPC-I|
Copy for Information to; -

1. PS to CCB

2. AO to MS :
o )y
(Divya Sinha)

-

%" (\‘(\QN‘
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ANNEXURE - B

* Rajasthan State Pollution Control Board
-, Headquarter, 4, Institutional Area, JhalanaDoongti, Jaipur-302004
. Phone :0141-2716804,'2716800 é—mail:memberasecretal'v@mcb.nic.in 2
Helpline No. : 01412716877 '

' Emaili[Rezisterei’:’l Post®

’.:;..,No.- F.1.6/( Gen;119’6§)/RPfCBf151a§,tiq/; /) : vl i fDate:&,;b.,,y_ Ze

- Directot; i
Industries & Commerce Department, ' Y
Udhyog Bhawan Tilak Marg Jaipur,

_ Rajasthan, Pin: 302001, it

 Bmail:- indra@@féiasfthan.;qov;m.}

;"-f?,'S'uB;iéRegiStraf%n of Producers; Tmporters, Brand Owners & Plastic Waste .
.. Processors as per ‘the Plastic Waste Management Rules, 2016, as
. amended-reg, . ‘ g I
i Aol gy B ¥ i} ‘) Sk
1. Order dated 01.03.2024 in the matter of Suleman vs, Union.of India and
' others a/w connected matters, .0 i
. 1i.CPCB letter * no.' CP-20/ 13
£ 06.03.2024.(copy enclosed)- - ; o -
iii. CPCB  Teffer . nios " CP20/8/2024<UPCI-HO-CPCBHO  dated
14.03.2024. (copyenclosed) -~ - o s

A

9/2031-UPCIL-HO:CPOB-HO'  dated:

‘Madam/Sir, L A . i
4 Central Pollution” Control Board (CP_CB) has developed the Centralized

EPR Portal for Plastic Packaging. for implementation of Extended Producer

‘Responsibility(BPR) i accordance with the Guidelines on Plastic Packaging issued

. vide MoEFCC's Fourth Amendment to PWM Rules, 2016 dated February 16,2022

Ve (Annexure-D). TN B S 5
As per the. clause’6:1 of the EPR. guidelines Producérs; Importers, Brand Owners
(PIBOs) whao introduce plastic packaging in the market and Plastic waste processors. -

(PWPs) (recycling, co-'processﬁlg,: waste to energy, waste to.oil, and industrial
composting) have toregister on the BPR portal, . xi :

. Upto 06.03.2024; 36228 PIBOs (Prodiicers 3988, Tmporter 29807 and Brand Ofwner
2433) and 2351 PWPs have been registered on the centralized EPR portal, Futher, it
Kas been observed that several such PIBOS/PWPs are continuing with their operations
,withdut obtaining registration on: the Centralized EPR Portal, which'is in-violation of
Plastic Waste MaﬁagcmenfﬁRﬂiasﬁ%le@agfam'ended, b ~_ '

Tn view of the above, CPCB vide letter dated 06.03.2024 had requested youto provide
a list (with address & email) of all such entities involved in introducing/processing of
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" Rajasthan State Pollution Control Board
Headquarter, 4, Institutional Area, JhalaneD_.oohgri, Jaipur-302004.... .

Phone :0141- 2716804, 2716800 e-mail : member-secte
Helpline:No. : 0141-2716877

plastic -packaging inito: the. market. Tt was further ‘reques'fed"‘fo ensure that all ssuch -
entities register themselves on the centralized EPR pertal in compliance of the PWM =
Rules, 2016, as amended The aforementioned Information be provided to CPCB &:

RSPCB w1th1n 10 days, to enableus to ’cake ﬁthher necessary actlon
The matter be taken on prlonty bemg comphance ofthe Hon ble ngh Court or&er

3

."5-4 -

. Yourssincerely;
\.' k ’ . (V].ja‘ll N') ":‘: % '! <
Member Secretery ¢

Encls: - As above.

’ . Cepy to:- -

Master ﬁle ‘ © o3 IRl RO o . |2
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2 Rajasthan Stite Pollution Control Board
' IHé_adciuarFer; 4, fIhs,titu___‘t'_i;onalArea,,jhai'ana, Doongri, Jaipur-302004
~Phone 10141-2711263,2716802 e-tiail : member-secretaty (@i} cbenié.in -

RSPCB HelplineNo, :0141-2716877
Email/Registered Post

i

0. F16(¢ éﬁi_jyg)lRPéB/P.lasticzi /25> ' Date: Zg. & 23,

“NAndustties & Commierce Departient,
‘ Udhyog Bhawan Tilak Marg Jaipu,
Rajasthan, Pin: ~302001

E-mail: -'_indréj,fc@rajasthan.'g'o,v.-i‘n; ‘

3
b4

Sub: = Registration. of Producers, Importers, Brand Ownets (PIBOs) and Plastic waste

Processors (PW Ps) as,per Plastic Waste Ménagement Rules, 2016, as. amended-reg;

Ref: - b . , ;

1. Rajasthan State * Pollution Control Board; Jaipur letter no.” Fl16(Gen=

196)/RPCByPlastic/1213 dated 03.04:2024,(copy énclosed)

2. Your office letter no. Wﬂ’z’if@'aﬁ.‘i{:%gm%ﬁ‘@ﬁ/ﬁoé%za/ozo% dated

16.05.2004, a g ‘ |

3. CPCB létter nig.. CP-20/139/2021-UPC-I-HO-CPCB-HO dated 06.03.2024.

4. CPCB'letter . CP:20/8/2024-UPC-I-HO-CPCB-HO dated 14.03:2024.

With téference to: the su bj‘écti tited above, vide Jetter dated 06:03.2024 CPCB has issued
directions for Industries &Comrri_ercéiD,epiirtm'ent,; being parent départ‘m'én.t iand ',’hayiﬁg record of
all types of industries which are established/ being operated in the State: of Rajasthan, to provide

"~ list of entities engaged in «mah:uféic'mring- of plastic packaging andrecycling of plastic ‘waste s¢:
< that'all such units:can be brought t6 the EPR portal who'have riot yét registered on the portal.
In compliance of the CPEB’s directions dated 14.03.2004, RSPCE vide letter dated

03.04.2024 requested you to provide the desired list. List 6f such entities is:still awaited,

. However, list. of Producers, Importers, Brand-Owhers & PWPs of Plastic. packging/ waste

! ‘who have registered on CPCB. EPR Portal as o1 24.05.2024 is enclosed for Youir teference and
you are once again requested to. provide the. list of Total/ Unregistered entitiés engaged -in

. manufacturing of plastic packaging and f‘e;'cyélin'g‘ of plastic waste so that all the units can be

¥ brought to the EPR Portal and th_eraffbfém‘éﬁtibned information be provided to CPCB,

Enels:«Asabove, i , : * Yours sincerely,

(VijailN.)
Metmber Secretary

Copy.to:=

i Dii—‘f,'GCtOI‘_, DJVISiOﬂa /1 'ead,; WM—IH Djl_’fSlTO'n‘, Central POHUUOI’I 'C,O'in'ﬁ’QI B‘C)afd,_ Paiivesh
Bhawan, Bast Atjdn Nagar Délhi-110032; »
il.  Masterfile /

Member Secretary

‘ a N

\ Vit
‘3%‘(\ 35\\0
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Rajasthan State Pollution COntrol Board.

&

Phone :0141- 2716804, 2716800 e-mail : member-secretary@rpcb.nic.in
Helpline No. :0141-2716877
Email/Registered Post

VAT

Headquarter, 4, Institutional Area, JhalanaDoongri, Jaipur-302004 l\.‘ Ll F E
Q d Iéifegyle for.

Envitonment

File No. F16/(Gen-196)/RPCB/ Plastic/1 8o 8-48 N Date: ©9.-12.~- 2.2 ZLf

Commissioner,

Industries & Commerce Department,

Udhyog Bhawan Tilak Marg Jaipur,

Rajasthan, Pin: 302001.

E-mail: indraj@rajasthan.gov.in
indrajfol0@rajasthan.gov.in
indrajfc@rajasthan.gov.in

Sub:- Registration of Producers, Importers, Brand Owners (PIBOs) and Plastic waste Processors
(PWPs) as per Plastic Waste Management Rules, 2016, as amended-reg, h

Ref:- 1. Rajasthan State Pollution Control Board letters dated 03.04.2024. & 30.05.2025.
2. Rajasthan State Pollution Control Board reminder email 20.08.2024 and 25.11.2024.
3. CPCB letter dated 06.03.2024 & directions dated 14.03.2024.

Sir,

With reference to the subject cited above, CPCB has issued directions to the Industries &
Commerce Department vide letter dated 14.03.2024 to provide list of entities engaged in manufacturing
of plastic packaging and recycling of plastic waste so that all such units can be covered under EPR

mechanism.

In compliance of the CPCB's directions, this office has made réquest to you vide letters dated
03.04.2024 & 30.05.2024 (copy enclosed) to provide the desired information. However, desired details
are awaited so far. :

In view of the above, you are again requested to provide details sought vide this office letters
dated 03.04.2024 & 30.05.2024 at the earliest so that all the units can be covered under EPR
mechanism and the aforementioned information be provided to CPCB.

In this connection, list of Producers, Importers, Brand-Owners & PWPs ‘of Plastic
packging/waste registered on CPCB EPR Portal as on 25.11.2024 is enclosed for reference.
Link of National Dashboard of Centralized EPR Portal for Plastic Packaging is as under:

https://eprplastic.coch.gov. in/#/plastic/home/nationalDash boardSpch

Encls: - As above. Yours sincerely,

-

H‘f ofc
(ViaiNy

Member Secretary

Copy to: :
1. Director, Divisional Head, WMD-III, CPCB, Parivesh Bhawan, East Atjun Nagar, Delhi-110032.

2. Master File.
Membe?g;:retary
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